
NATIONAT COMPANY LAW TRIBUNAT
NEW DELHI BENCH

NEW DELHI

c. P. NO.
cA. NO.

PRESENT:

123(ND)2010

SMT.INA MATHOTRA
Hon'ble Member (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OF
THE NATIONAT COMPANY LAW TRIBUNAL ON 21.09.2016

NAME OF THE COMPANY: Sh. Sanjay Gambhir & Ors. V/s M/s, Renaissance Buildcon M.
Ltd.

SECTION OF THE COMPANIES ACT: 3971398

ftrsh'c'x'0*&,t

Dt2l"f

B*p"dut j 49F

tu
c{N

2
\

IJ

t

2'

7-

fiqg*ots,R

Pntv*. &b Pqi*'.,-t

S*''.J'.'v ?-'vt . 9t. Aa*.
4fi.*{ (W+va 

t g1 ,

8-2 ,

ORDER

' None is present on behalf of the petitioner despite the fact that Mr.Diggaj pathak

the petitioner's counsel had appeared subsequently and was apprised of the case being

notified for today.

2. The case is ripe for final arguments.
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3. Parties are directed to file their written slmopsis in advance.

their pleading if any, may be filed alongwith.

4. To come up on 20.10.2016 & 21.10.2016 for final disposal.
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Memberfudicial

At this stage, Mr. Diggaj Pathak, has appeared on behalf of the petitioner and has

been informed about the proceedings.


